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FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF THE RAJASTHAN INDUSTRIAL GASES
LIMITED

RELEVANT PARTICULARS

1. |Mame of corporate debtor The Rajasthan Industrial Gases Limitad

[Date of incorporation of corporate deotor | 02.08.1988

3. | Autharity under which corpoerate debloris | ROC - Jaipur
ineorporated | registared

4, |Corporate |dentity Mo, / Limited Liability LU24111RJ1988PLCOD45ET
Identification No. of corporate deblor

5. |Address ol the registered oflice and principal | D 55, Hanuman Magar, Vaishali Magar,

office (if any) of corporate debtor Jaipur - 302021

6. |Insolvancy commencemant dale in respact [ 16.08 2022 (Copy of order availabla on tha
of corporate debior website of NCLT on 18.08.2022)

7. |Estimated date of closure of insolvency 12,02 2023 (180th day from the Insolvency
rasolufion process commeancement date 1.e,16.08,2022)

8. |Name and registration number of the Mahendra Prakash Khandelwal IBEIIFA

insalvency professional acting as interim -002/P-MNO0446/2017-2018/11275
resalution professional

8. |Address and e-mail of the interim resclution| Address: 202, Prism Towear, Opp Rajasihan
professional, as registered with the Board | Police Mukhaliva, Gate Mo, 2, Lalkothi,
Jaipur, Rajasthan - 302015

Email: mahendraS2 7 g@gmail com

10.| Address and e-mail to be usad for Address: 202, Prism Tower, Opp Rajasthan
corespondence with the interim resclution | Police Mukhaliva, Gate Ma. 2, Lalkothi,
professianal Jaipur, Rajasthan - 302015
Email: ibe_rigl@gmail .com
11.| Last date for submission of claims 01.089.2022 {14th day from the date of

cbtaining order by IRP Le 18.08.2022)

12| Classes of craditars, i any, under clause [ No class of crecitors could be detarmined
(b} of sub-section [BA) of section 21, at this stage

ascertainad by the interim resolufion
professional

13| Mamas of Insohvency Professionals identified| Naot Applicable
te act as Authorised Representative of
creditors in & class (Thres names for each

class)
14 [ (a) Relavant Forms and (b) Details af Wab link:htlps:/'waww.ibbl.gov.infhome!
authorized representative sare available at | downloads Physical Address: Mot

Applicable

MNotice iz hereby given that the National Company Law Trbunal has ordered the
commancemaent of a corporate insovency resolution process of The Rajasthan Industrial
Gases Limited or 16.08.2022.

The cradilors of Tha Rajasthan Industrial Gases Limited, are hareby called upan to submil thair
claims with proof on or befored1.09. 2022 to the interim resolution professional at the address
mentioned against entry Na. 10,

The financial creditors shall submit their claims with proof by electronic means only. All other
cradilors may submit tha claims with proof in person, by postor by elecironic maans.

A financial creditor belonging io a class, as Isted against the entry No. 12, shall indicate its
choice of authorsed representative from among the three insolvency professionals listed
against entry Mo, 1310 act as authorised representative of the class in Form CA,

Submission of false or misleading proofs of claim shall atiract penalties. s/

Mahendra Prakash Khandelwal

{Interim Resolution Professional)

In the matter of The Rajasthan Industrial Gases Limited

Date: 20.08.2022 Registration Mo, IBEVIPA-J02NP-NOC446/201T-2018M11275
Flace: JAIFUR  AFA Cerlificale No.: AAZM2TH/02/020723/202121 valid uplo 02.07.2023
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